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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GOKUL SUPER SPECIALITY HOSPITAL PRIVATE LIMITED
RELEVANT PARTICULARS

1. Name of corporate debtor GOKUL SUPER SPECIALITY HOSPITAL
PRIVATE LIMITED
2. Date of incorporation of corporate debtor 28/04/2005
3. Authority under which corporate debtor is | Registrar of Companies — Bangalore
incorporated / registered
4. Corporate Identity No. of corporate debtor U85110KA2005PTC036163
5. Address of the registered office and principal | AMMA TEMPLE ROAD, AMBALPADY NH -17,
office of corporate debtor UDUPI, KARNATAKA 576103
6. Insolvency commencement date in respect of | Hon’ble NCLT Order - 16/11/2022,
corporate debtor Copy of Order received on 07/12/2022
7. Estimated date of closure of insolvency resolution | 05/06/2023
process
8. Name and registration number of the insolvency | Name — Rakesh Bothra
professional acting as interim resolution | Reg. No.
professional IBBI/IPA-001/1P-P-01758/2019-2020/12675
9. Address and e-mail of the interim resolution | Address - 119- A, 1st Floor, Vinay Bhavya
professional, as registered with the Board Complex,159, C S T Road, Kalina, Santacruz East,
City - Mumbai, Maharashtra -400098
Email — ip.rakeshbothra@gmail.com
10. | Address and e-mail to be used for correspondence | Address same as mentioned on point 9
with the interim resolution professional Email id — gokul.cirp@gmail.com
11. | Last date for submission of claims 23/12/2022
12. | Classes of creditors, if any, under clause (b) of | Name the class(es) —Not applicable
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class
14. (@) Relevant Forms for submission of claims | Form B — For Claim by Operational Creditors Except

with proof

Workmen /Employee

Form C- For Claim by Financial Creditors

Form D — For Claims by A Workmen or an
Employees

Form E — For Claims by Authorised Representative
of Workmen and Employees

Form F — For Claims by other Creditors

(b) Format of Forms / Details of authorized
representatives are available at:

Web link: https://ibbi.gov.in/home/downloads
Physical Address: same as mentioned on point 9

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench, CP(1B)-
156/BB/2020 has ordered the commencement of a corporate insolvency resolution process of
GOKUL SUPER SPECIALITY HOSPITAL PRIVATE LIMITED the vide order dated 16/11/2022.

The creditors of GOKUL SUPER SPECIALITY HOSPITAL PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 23/12/2022 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. sd/-

Date: December 8, 2022
Place: Mumbai

Rakesh Bothra
Interim Resolution Professional

Reg. No. IBBI/IPA-001/IP-P-01758/2019-2020/12675
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— : b . Dav tem-T"AthE Peace and parcet of the Mmmovanie SCEqute The 29.07-2022 Uo-12-2022
e Rl I U S e
wehvbpephr e T , mnotic Borrowers: 0. , Situated at Kashipura Village, ]
- sorrower(s) / Desa;ﬂg‘r’\aﬂ: ;ﬁng?tA)sset DDtemar:jd;lotlce ( pozsession Mr. RAVIKUMAR N E, Malakere Gram Panchayath, Davanagere Taluk & District. Rs.1231325]
Suarator " i ol S NoBUANNA | 855048251 Toloxent (104054112059 F BudUpAve
- . = 5 . : s) 28 ft, Total exten .05Mts Ft. Bui rea
Branch : Chikkamagalur atha No.15US0U10010T100502. 'GP No 13, Situated atf 30.94.9997 | 05-12:2022 rs. SHRE NDEVAMMA (104.(05 l\)lts) 1120 Sq.Ft No(rth by:Roac):i, Southqby:Padharzakka
44| LanNo: SECHMGR0279731 | Aralaguppe Village Allampur Grama Panchayat, & Hanumanthappa's House East by : Road West by : Rudrappa's
Borrowers: Chikkamagalur Taluk & Dist. North by : Panchayath Road, Rs.580920/- Vacant Land Measurement: Measu rin E '
i South by : Own Survey No Property, East by : Own Surve ' ' g EasttoWest 1219 (mts) 40
Sushmitha, Halesh y y perty, =as’ by y Ftand North to South 8.53 (mts) 28 Ft. Total Extent (104.05 ms) 1120
No Property, West by : Own Survey No Property, ) o L
Measurement: Measuring East to West 50 feet North to Sq.Ft. Sl_tuate_d at ywthm the Sub-Registration District of Davanagere
South 46 feet, Total 2300 feet. Build Up Area 2300 Feet. andRegistration districtof Davanagere.
Situated at within the Sub-Registration District of Branch : Chikkamagalur | ltem-T -Khatha No.27/1,”GP No.150900400800100040,[  59.97.9020 | 06-12-2022
Chikkamagalur and Registration District of Chikkamagalur" 5g| Lan No: SECHMGR0275229 Situated at Anajooru Village, Chinniga Grama Panchayath, 8
Branch : Hospet “Co - Applicant: Renuka. D, All the pieces and parcel of the[  9¢.05.0022 | 05-12-2022 Borrowers: 't\)/lyu?I%ﬂb:%?gbgr?;,kkgg?gb?}u;nj.\al,sbtéw;h\t/)\}le'slig?,d; F;Sa%litg Rs.651017/-
45| LanNo: SEHSPET0233627 | immovable schedule the property bearing G. P. P. No. 296, G. P, 8 Mrs. ZULKHAR NAINA, Disoja Measurement - Measuring East to West 40 feet, North
Borrowers: No. 150500401707100304 situated at Timipur, Village,| g Mr. ASHRAF to South 80 feet Total 3200 feet. Build Up Area 810 Feet
$.507381/- o Sou eet, Tota eet. Build Up Area eet.
BASAVARAJ D,TRIVFNIM, [ ChilknattiGramaPanchayath, Hospet, Taluk Bellary Dist. North by: Situated at within the Sub-Registration District of Mudigeri and
RENUKAD, KOTRESHD, | Site of KotagiNagappa, South by: House of N Mallamma, East by: Registration District of Chikkamagaluru.
Road, West by: Road Measurement. Measuring East to W?St Branch : Hd Kote "Property-1 Co-Applicant 1:M CHANDRAPPAAI the peace and 2.08-2022 | 03-12-2022
14.63040 mtrs (48 ft) North to South 15.24 mirs(50 Ft) Total measuring Lan No: SEHDKTE0181288 | parcel of the immovable Schedule Property 02-08-20
toan extentof22297 Sq. mirs (2400 Sth) in which tot.allconstructed 59 .BOITOWEI'S' no.152200102501320014, property no.30/2, Situated at &
area is 53.51 Sq. mtrs ( 576. Sq.ft) Situated at within the Sub- MRS.JAYAMMA kurnigala village,B.Matakere gramapanchayath, H.D Kote| ~Rs-235138-
Registration District of Hospetand Registration District of Bellary." MR.CH ANDR APP Ai M talluku, North By :Barren of Mahaveera, South By : kottige of
_ . : : : ' ' Madappa, East By : Land of Madappa, West By : House of]
Branch : Gadag Co- Applicant 2: FakkiravvaMahadevappaKoppad, All the|  96.05.0022 | 05-12-2022 Mahaveera, Measurement: Measuring east to west
46| LanNo: SEIBGAD0285628 | peace and parcel of the immovablg schedule proper}y pering & 14.9352mtr(49feet), north to south 6.4008mtr(21feet), Total
Borrowers: Serial No. 450 G.PP no.483/B, situated at shygoti Village,| ps 486069)- extent site 95.23chmtr and building area 75.22chmtr(1029sqft).
Vijayalaxmi koppad, ChikkahandigolaGramaPanchayath, Gadag Taluk and Dist, Situated at within the Sub-Registration District of H.D.KOTE
Panchakshari North by: Virupakshgouda Nilappagoudru, South by: Kotresh S and Registration District of MYSORE"
Mahadevappa Koppad, Kuruvinashetty, East by: Gowt Road, West by: Mahadevavappa C Branch : Chikkamagalor | Tem-1Khatha No.147T, GP No.15090070030020007%, i | N
Fakkiravva Mahadevappa | Gudgeri, Measurement: Measuring East to West SO, North to Lan No: SECHMGR0333494 | Situated at Kotevuru Village, Aanuru Grama Panchayat
Koppad, South 49 Ft, Total measuring to an extent of 2450 Sq.ft, in which total 60 .BorrowerS' Chikkamagalur Taluk & dist ’North by : House of KC’ &
built up area is 2450 Sq.ft, Situated at within the Sub- Registration Mr. KP LOKE.SH Gangegowda South by - M.S Suresh Totha East by - K P. Rs.1819071/-
District of Hospet and Registration District of Bellary. Mrs. DEEPIKA C C Lokesh Totha West by : Public Road Measurement
Branch : Davangere "All the peace and parcel of the immovable Schedule The|  47.06.2022 | 06-12-2022 Measuring East to West 111 feet, North to South 42 feet, Total
47| Lan No: SEDVNGR0231054 | property GP No 151200202900120072 Pro.no. 62, situated at & 4662 feet, Build Up Area 1124 feet. Situated at within the Sub-
Borrowers: jammapura village & Gudal Grampanchayat Davanagere Taluk,|  ps 339003/ Registration District of Chikkamagalur and Registration District
Mr.Gangya Naika, Davanagere Dist. North by : Own VacantLand, South by : Way, East of Chikkamagalur.
Mr.Ananda Naika by : Suryanaika House & Vacant Land, West by : Hanumantha Branch : Shimogga PROPERTY-T Co-Appicanti: THUNGAMMA ATl the peace 06-12-2022
Nalkaouse, Measurement : Eastlo WeSt(13'53.MtrS) 44tts, North g1/ LanNo: SESIMGAOgg3995 and parcel of the immovable schedule the property bearing Khatha 02 08&2022
to SOUth.(5'53 Mtrs)18.Ft.STOta|=792 5 L Built Up Area 792 5 Borrowers: No.158, Situated at Holehanasanavadi Village, Bedara|  pe ggg7zg).
feet. Situated at within the Sub-Registration District of Mr.PRASHANTHAN | Vassahalli Gram Panchayath, Shivmoga Taluk & District|
DAVANAGERE and Registration District of DAVANAGERE Mrs. THANGAMMA | Measuring East to West 90 Sq Feet and North to South 22
Branch : Chikkamagalur | Item-1- All the peace and parcel of the immovable Schedule|  94.06.2022 | 05-12-2022 Sq.Feet, Total 1980 Sq.Feet. Build Up Area 800 Sq.feet. North by :
48| Lan No: SECHMGR0244169 | The property bearing Old Khatha No.205, New Khatha No.216, & Katha No 157 South by : KhataNo 159 East t_)y : Conservancy
Borrowers: Site No.10, GP.N0.151600401500300207, Situated at Rayapur|  ps 609993/- Road Westby : Road Measurement: Measuring Eastto West 90
Mr. IMRAN PASHAMrs. Village, Bantenahalli Grama Panchayth, Belur Taluk, Hassan Sq Feet and North to South 22 Sq.Feet, total 1980 sq.feet.
RASHIDA BANU dist. North by : Site No.11 South by : 9 Meter Road, East by : Situated at within the Sub-Registration District of Shivmoga and
Mr. SARDAR PASHA Jameer Site No.19 West by : 9, Meter Road Measurement : Registration District of Shivmoga.
Measuring East to West 39.5 feet, North to South 29.5 feet Branch : Shimodaa PROPERTY-1 -Co-Applicant 3: AHAMMAD SHAREEF All the 05-12:2022
Sltugted .at W'.th'r.‘ the Sub-Registration District of Belur and g2| LanNo: SESIMGAO%gsﬂg peace and parcel of the immovable Schedule The property 2 08&2022
Registration District of Hassan Borrowers: Bearing Srvy no 92, Pro No 58, Situated at Holaluru, Shimogal e 238774;.
Branch : Chikkamagalur | ltem-1 All the peace and parcel of the immovable Schedule| 97069029 | 05-12-2022 Mr. . Taluk, Shimoga Dist. North By : Site No 57, South By : Road,
49| LanNo: SECHMGR0264711 |The property Bearing Khatha No.20, GP 8 Ansar Basha,Mrs.afreen Taj | EastBy :Site No45, WestBy : Site No 59, Measurement :East
Borrowers: N0.150900102100520068, situated at Haliyuru Village| pg 1045483/- Mrs.mumtaz, to West 30 feet, North to South 40 feet, Total = 1200 Sq. feet.
Mrs. SAVITHA, Doddamagaravalli Grama Panchayat, Chikkamagalur Taluk & ' Mr.ahammad Shareef Situated at within the Sub-Registration District of Shimoga and
Mr. PRAJWAL H M dist. North by : Land of Rudregowda South by : Own Property, Registration District of Shimoga.
East by : Road West by : Own Property Measurement : TOh . - .
Measuring East to West 94 feet, North to South 69.5 feet, Total L:ﬂ“g&%ﬂﬁégggg&& IF;terrg ; eAr”tt;]e geea gi?zdgpa&cr? I:tf :]h: |n’21rr(1)o.v1a télg ,SCEGSUI?\:Z? 26.08-2022 | 0-12:2022
extent 6533 feet, Build UpArea 1330 Feet. Situated at within the 63 Borrowers: 150900101200620018, Situated At Toranamavu ViIIage, R 39%359[
Sgb-.Registre'ltion District of Chikkamagalur ad Registration MRS.M.B.REKHA, Kuduvalli Grama Panchayat, Chikkamagalur Taluk, & Dist. North S )
District of Chikkamagalur. MR.SUPRITH.T.C By :Land of Shankregowda, South, By : Road, East By :Road,
Branch : Chikkamagalur Item-1Khatha No.141, GP No.150900101200620031, Situated|  7.06.2022 | 05-12-2022 West By :Own Site, Measurement :Measuring East lto West 40
50| LanNo: SECHMGR0273652 |at Thoranamavu Village, Kuduvalli Grama panchayat, 8 feet, North to South 50 fee.t, Total extent2000.feet.lBU|Id_UplArea
Borrowers: Chikkamagalulr Taluk & Dist. Measuring East to West 80 feet,| ps 1207163/- 2000 feet. Situated at within the Sub-Registration District of
Mrs. BINDU DHRUVAKUMAR, | Northto South 41 feet, total 3280 feet., Build Up Area 1159 Feet. ' Chikkamagalur and Registration District of Chikkamagalur.
Mr. DHRUVAKUMAR B North by : Road South by : Own Property East by : House of Branch : Davangere ltems-1 All the peace and parcel of the immovable Schedule|  9¢ 0g.2022 | 06-12-2022
Girfja Shankar West by : House of Gurunath Measurement : 64| LanNo: SEDVNGR0270310 | The property Bearing Property No.4-3-529-57. Assessment No. 8
Measuring East to West 80 Feet, North to South 41 feet Tota Borrowers: 2662/2530/2662. Situated At K R Nagar Harihar Town, Harihar| g 4767401.
3280 feet. Built up Area 1159 feet. Situated at within the Sub- MRABHISHEKMH, | Taluk, , Davanagere Dist. North By : Site No.19, South, By |
Regigtration District of Chikkamagalur and Registration District MRS.SHARADAMMA Remaining half Site No. 18, East By : Cross Road, West By :Site
of Chikkamagalur. No.8, Measurement : Measuring East to West 40 feet, North to
Branch : Chikkamagalur | ltem-1 All the peace and parcel of the Immovable Schedule|  57.06.0022 | 05-12:2022 South 15 feet, Total extent 600 feet. Build Up Area 450 feet.
51| Lan No: SECHMGR0255365 The Property Bearing Khatha No.78 Site No.01, GP. & S|tu§3ted gt W|tlh|n. the Sub-Registration District of Harihar and
Borrowers: No.151600401500520007, Situated at Danaykanahalli Village,|  ps 315454). Registration District of Davanagere.
Mrs. LATHAD M, Bantenahalli Grama panchayat, Belur Taluk Hassan Dist. North Branch : Hospet PROPERTY-1 Applicant : KVEERESH Allhe pieces and parcell 26080072 | 05-12:2022
Mr. CHANDRAIAH by:Road Southby : Land Eastby: House of Sannamma 65| Lan No: SEHSPET0223826 | of the immovable Schedule The property Bearing Door No.3687A 2
Westby : House of Ganesh Measurement: Measuring East Borrowers: Asst.no.3/687A situated at 8th ward Mariyammanahalli Pattanal s 349899/
to West 38 feet, North to'South 40 feletz total extent 1520 fegt. Mr. K. VEERESH, Panchayath, Hospet, Taluk Bellary Dist. North by :Road Southby S.
Built up Area 510 Feet Situated at within the Sub-Registration Mrs. THRIVENI Vacant Site Eastby : House of Tayaja Westby : House of Shipa
District of Belur and Registration District of Hassan Measurement : Measuring EasttoWest 18 feet, Northto South 20 feet,
Branch : Shimogga PROPERTY-1 Applicant: RANGAPPAAB Allthe Peace and|  97.06.2022 | 05-12-2022 Total measuring toan;axtentofBGng.feet, inwhich tptal c_onstryctgd
59| LanNo: SESIMGA0188383 | parcel of the immovable Schedule The Property Bearing GP. 8 area is 360 sq.feet. lSltuaFed at_W|t_h|n the Sub-Registration District
Borrowers: No.151200503300500128, Pro No.99, Situated at Madapura|  pg 366232 of Hospet and Registration District of Bellary.
Mr. RANGAPPA A B, Vlllage,l Savalanga Gram Papchayath, Belaguttl Hobli, Branch Gadag PROPERTY-1 Applicant - HANUMANTA H DODDAMANI All 26-08-2022 05-12-2022
Mrs. SUNITHA Honnalli Taluk, Davanagere Dist. North by : Haladamma 66| LanNo: SEIBGAD0196412 | the peace and parcel of the immovable Schedule The property A
Property, South by : Kavitha Ramayya Property, East by - Borrowers: Bearing S.Y.No: 38321229, Situated at, Siddarameshwar| < 1000829/-
Neelamma Property West by : G.P. Road, Measurement : MR.HANUMANTAH, Nagar, Gadag Village, Gadag Taluk and Gadag Dist. North By : '
East to West 18.288 mtrs, (60 Sq feet), Nort.h to South 22.86 DODDAMANI, Road, South By :House of Durgappa Shastri (Gangavati) East
Metrs, (75 Sq feet), Total = 4500 Sq Feet. Built up Area 625 Sq MRS.SAVITA HANAMANTH | By :Road, West By :Guttur, Measurement :Measuring East to
feet. Situated at vylthln_ the. S.ub-Reglstre}tlon District of DODDAMANI West , North to South, Total Measuring to an extent of, 83.3
Davanagere and Registration District of Honnall Sq.Yards, (749.7.Sq.feet) Situated at within the Sub-Registration
Branch : Shimogga Item-1 All the peace and parcel of the immovable Schedule The|  97.06.0027 | 05-12:2022 District of GADAG and Registration District of GADAG.
53| LanNo: SESIMGA0315112 | Property Bearing GP. 152400102600400241, Property no.27, & Branch : Chikkamagalur | Item -1 Al the peace and parcel of the immovable Schedule]  go.09.2022 | 06-12:2022
Borrowers: Situated at Gonibidu Village, Tavaraghatta Gramapanchayath,|  ps 877087/ Lan No: SECHMGR0260693 | The property Bearing Khatha No.102, GP
Mr. ANANDA NAIK, Bhadravathi Taluk, Shimoga Dist East by : Agricultura land 67 Borrowers: No.150900100400300459, Situated at Havvalli Village, R 738;638I
Mrs. DIVYABHARATHIH, |Westby : Road, Northby : Site No.26 South by : Site No.28 Mrs. LEELAVATHI, Alduru Grama Panchayat, Chikkamagalur Taluk & Dist. North 5. )
Mrs. SUSHILABAI, Measurement : East to West 18.288 mitrs (60 feets), North to Mr. PRASANNA A P, by : House Of Batte Raju Southby : Gaddaduru Road Eastby
Mr. MANJUNATH C South 12.192 Mtr (40 feets), Total = (222.97 mirs) 2400 sq feets, Mr. PURUSHOTHAMMACHAR | : Road West by : House of Balakrishnashetty Measurement :
Built up area 918 q feet. Situated at within the Sub-Registration Measuring East to West 60 feet, North to South 40 feet, Total
District of Bhadravathi and Registration District of Shimoga extent 2400 feet. Build Up Area 826 Feet. Situated at within the
Branch : Gadag PROPERTY-1 - Applicant : HANUMANTAPPA KALLAPPA| 97 0c 0099 | 05-12:2022 Sub-Registration District of Chikkamagalur and Registration
54| LanNo: SEIBGAD0170884 | JUMMANNAVAR It ';’ seen from the above saideocumen;s 8 District of Chikkamagalur.
Borrowers: that the immovable Shedule Property Bearing G.P.no0.752, i O _ - 1.
Mr. Hanumantappa Plot No.17, Situated at Hulakote Village, Hulakote Gram Rs. 4959991 68 LaBr:ar\?::hs,.E%hl-llll(\lil((asrlggggH;Q ge:n01pA<|e| trh ‘ta )F/)eal?(;ia:dr Fi)z?\mgeI okzﬂr:ea:Trr?Zvatl)\lleoS.c ge?lfle(-ghg 08-098:2022 A
Jummannavar, Panchayath, Gadag TalUk, Gadag Dist. North by 0 9.50 Borrowers: NO150900100400101122, Situated at Aalduru VI”age & Rs.347907).
Mrs. Ningavva Jummanavar | Meter Road South by : Plot No.27 East by : IPIot No.18 Mr. Chandra ShekaraH M, | Grama Panchayat, Chikkamagalur Taluk & Dist. North by S. )
West by : Plot No.16  Measurement : Measuring East to Mrs. Lakshmamma House of Shekhar South by : Panchayath Water Tank, East by :
West 15.50mtrs (51feet), North to South 25.50mtrs Road,Westby : Panchayath Road Measurement : Measuring Eastto
(84feet), Total=395.25 Sq Mirs (4256 sq feet). Situated at West42feet, North to South 20 feet, Total Extent 840 feet. Build Up
within the Sub-Registration District of Gadag and Area 600 Feet. Situated at within the Sub-Registration District of
Registration District of Gadag. Chikkamagalur and Registration District of Chikkamagalur.
Branch : Chikkamagalur | PROPERTY -1 Co Applicant 1:GEETHAAIl that piece and | g4.97.992p | 06-12-2022 Branch: Davangere | PROPERTY-1 Co-Applicant! : TGOPYANAYKA Allthe piece|  9¢ g9.0022 | 0612:2022
55| LanNo: SECHMGRO0225272 | Parcel of the immovable Schedule the Property bearing & 69| LanNo: SEDVNGR0226407 | and parcel of the immovable Schedule The property Bearing A
Borrowers: Khatha No.150900103500420096 ,GP| Rs.424117)- Borrowers: Door No.35, Situated at Ramagatta Village & Chetni Halli Gram| g« 968857
MR DHARMESH, No.150900103500420096 Situated at Mattavar Village Mr.ANNESHNAIK, | Panchayath, Harappana Halli Taluk, Ballari District. North by o~~~
MRS.GEETHA ,Mugthihalli Gram Panchayath Chikkamagalur Taluk & Dlst Mr. T. GOPYA NAYKA, Neelya Naika House South by : Takra Naika House East by :
North By: Road, South By :Property Of javarayya, East Mrs. BHADRI BAI Sandhu Westby : Way Measurement : North to South of 9.144
By : Village Cooking House, West By : Property of Kariyayya Sq.Meters, and West to East 12.192 Sq (1200 Sq.Ft.) Situated
Measurement : measuring East to West 40 Feet North to at within the Sub-Regjistration District of Harappana Halli and
South 30 feet Total Extent 1200 Feet Build up Area 1200 Registration District of Ballari.
Feet Situated at within the Sub-Registration District Of Branch : Hospet PROPERTY-1 Co-Applicant2: HOOGAR BASAMMA Al the|  96.09.0022 | 05-12-2022
Chikkmagalur and Registration District of Chikkmagalur 70 Lan No: SEHSPET0232090 pieceg and parcel of the immovable Schedule 1_'he property &
Branch : Davangere | Althe Piece And parcel of the Immovable Schedule Property|  gg.q7.509 | 0622022 | o Soroners: ,\Bﬂzﬁgg%g\rf;i;m”\zngg/; o4, DHo-8 /Flfniha?attlﬁaﬁigp 31 Re.sst8e3.
56| LanNo: SEDVNGR0285190 |Bearing Khatha No.49,G.P.P No0.151200400600100063 & Mrs. VASANTHA MUGILI. | Taluk Bellary Dist. North by : Road South by : House of
Borrowers: Situated at Ramaghatta (VI),Chattanahalli Grama Panchayat| Rs.334503/- Mirs .HOOG AR BASAMM A Nagappa East by : House of Hugar Pampanna West by :
MR.PARUSHAPPA, Harapanahalli (TQ) Ballari (DT) North by : House of Banakar ' Vacant site of Shivayogi Measurement : Measuring East to
MRS.RENUKAMMA.P, Shantappa, South by : Road, East by :House Of West 22.5 ft, North to South 90.ft, Total measuring to an extent
MRS.HANUMAKKA Hanumanthappa, West by : Road, Measurement :Measuring of 2025 sq.ft, in which total constructed area is 527 sq.ft.
East to West 7.62.Mtr, North to South 13.71.Mtr, Total Sltuated at within the Sub-Registration District of Hospet and
measuring to an extent of, 104.52.Mtr, in which total built up Registration District of Bellary.
area is 104.52.Mtr Situated at within the Sub-Registration Place: Karnataka Authorized Officer
Office Harapanahalli and Registration District of Ballari Date : 09.12.2022 Equitas Small Finance Bank Ltd
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PUTTEMAHALLI BRANCH
#Mo.94, 54A & 95, 1st Floor,

gfaaa 45 ([7) Union Bank
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Sri Krishna Plaza Kothanur Main Road,
J P Magar, Tth Phase, Bangalore-56007T8

= BT oo o
DEMAND NOTICE

UNDER SEC.13 (2) SARFAES! Act 2002

Enforcement of security interest Action Motice-In connection with the credit facities
enjoyed by the following borrowers with in the branches mentioned hersin below-
classifiad as NPA

We have to inform that you the following borrowers whose name and address [ each
borrower | and the name of the branches where you have availed the credit facilities
offering the properties mentioned herein below. Since you have failed io repay the loan
amounts as agreed by you, your following menboned account's hasthave been classified
as Non Performing Assets [ NPA) as on the date mentioned harein below. The individual
nofica has bean atso already santfo. each of you demanding the due amount.

1. Hame and Address of the Borrower/Co-Borrower/Mortgagor/Guarantor:
[1) Mr. Raja Bamar, Mo.23, 2nd Cross, Gowdanapalyva, Subramanyapurs, Bangalore-
HEOOGT (2) Mrs. Kantha Raju, No.33, 2nd Cross, Gowdanapalya, Subramanyapura
Bangalore-560061, Guarantor: 1. Mr. M, Ekambaram, No. 131, Chikka Gowdanapalya
Subramanyapura Post, Bangalore-360061.

Facility & Limit Applicable Rate of Total dues in Rs.
Account Number | Sanctioned (Rs) | Interest ason 2512022

ABPTL s 9.00% Plus 2% | Rs.34,82,469.33 + further
1659301 00034943 40.00,000:- overdue interest interest and charges

MPA Date : 25.11.2022 Demand Date : 30.11.2022

Schedule of Property: All that piecs and parcel of property bearing site Mo 38, PID Mo 55-
637-44, situated at Kadirenahalli Village, Uttarahalli Hobli, Bangalore-560070 and
measuring East o Wast - 29 feat and Morth to South : 40 feet and bounded by: Easi by
Property of S Pandian, West by : Property of G R Basavaraj, North by : Property Factory,
South by : Road.
If you fail to repay the aforasaid sum with interest and incidental expenses within 60 days
from the date of this notice, Bank shall axercize all or any of the rights detaied under sub
zection {4)of the section 13 ofthe SARFAES] Act. You are also put on notice that in terms of
sub saction 13 of section 13, you shall not transfer by sale, lease or otherwise the said
sacured assets detailed above without obtaining written consent of the Bank. This notice is
without prejudice io the Banks rights to initiate such other action or legal proceadings as it
deem necessany under any other applicable provisions of law. Your kind atiention is invited
to provisions of sub-zection (B) of Section 13 of the SARFAES] in respect of ime available
o redeem the secured assets.

Date : 08122022

Place : Bengaluru

Sdi- Authorised Officer
Union Bank of India

FORM A
PUBLIC ANNOUNCEMENT

[Under Reguidlion & of the Insalvency and Bankrugpbey Boand of India
iinsohancy Resalulion Process for Corparale Parsons) Regulations, 2016}

FOR THE ATTENTION OF THE CREDITORS OF
GOKUL SUPER SPECIALITY HOSPITAL PRIVATE LIMITED

RELEVANT PARTICULARS
GOKLIL SLIPER SPECIALITY HOSPITAL

| PRINVATE LIMITED

2, | Dase: of incorporatticn of corporie debior | ZRIO42005

3. | Authonty under which corporale diebbor & | Fegisiar of Companies - Bangslone
rcorparied | regishensd

4, | Comorata Identity No. f Limiad Lisbikty
kieniificsion Mo, of ocorporie debior

5. | Adkdress of he registersd office and
principal office f any} of conponas

1. | ama of comonate detbor

| U951 10KASD0EPTCINE 163

| AMMA TEMPLE ROAD, AMBALPADY NH 17, LDUPI,
HARMATAKA STE103

&, | Insoleercy cormmencerment dishe in Hon'bole MNCLT Crdar - 161172022,
ITEEF-EII-EI‘I:::WE’EI detror | Copy ol Ordar recemved on 07122023

7, | Estrmabed cite ol closure of irgobensy
resolution procass

A, | Narre and regisirason number of Tha
rischency professional acting &s intarim
resriution professional

'3, | Address and e-mall of e inenm
resobulion professional, & regishered
with the Board

[ s

| Mame - Rakesh Bothra
Fiesy. M. |BESIES-001 1P-R.01 7EE/2019- 202001 2675

| Address - 119- A, 1a1 Flocr, Vinay Bhavya Cornpiex
158, G 5 T Boad, Kalina, Samacnuz East, City -

| Murmbai, Maharashira 400058

| Email — iprakeshbofradigmal com

Acdress same as mentionad on point 9

Email i — gokml crpdgmail com

1-:~'.-’-::l:r935 and a-mail 1o be uEad for
oormeEpondence with e irtedm
resotion prodessional

11.] Last date for submission of claims

12| Classes of craditors, if army. under
chause [h) of subrsaction (G of
saction £1, asceraned by the interim
reanilion probessional

13, Mameas of Inscivency Pralessionals
clerified o &l ag Auihoised
Aepresantaive of crediors in a dass
| (Thiee names for each cass)

14.] [a) Pelevant Forms and

| 2312
hame he cessies) -Nol appicable

| Mat applicable

| Farn B - For Clam by Operational Creditors Except

Wiorkmen [Empkoyss
| Ferm C- For Claim by Financial Credtiors

Frm D = For Claimes by & Workmen or an Employoes

Famn E - For Ciasms by Autonsed Representaive of

Workmin and Emploeaes
| | Form F - For Clakre by olher Credions

[0} Detais of aunofirad represeniaives Wiets link: hitpsiobi gowinhome'doanioads
an ikl ot L Phyeical Address; sarme 88 menticnad on point @

Mobice s hereby givan thal the National Company Lw Tribunal, Bangaluru Bench, GP{IE]
156/B8/3020 has ordered the commencement of & corporate insclvency resolution procass of
GOKUL SUPER SPECIALITY HOSPITAL PRIVATE LIMITED the wide orcder caied
18/11/2022.

The creditors of GOELUL SUPER SPECIALITY HOSPITAL PRIVATE LIMITED, are heraby
called upan 1o submit thesr claims with proof on or Before 237 203022 10 the interem nesoluticon
profassasnal at the addeags mentionasd -E.I'_.'|E|I'|5|. Ef'lt"}' M. 10
The financial creditors shall submit thair claims with peoof by electronic means onby. All ciher
cradilons may submil the claima will peoal in Persin, |.'I:p' |:II:|5[ or |.'I:|l' EIaCNONS MEans.
Submission of false or misleading proofs of claim shall attract penalties.
Dhale: Decemnbes & 2002
Fraca: Mumbal

Rakesh Bothra
Inkarim Hasalution Professional
Rag. Mo, 1BELTPS-001 /PP FSER0T S-2020 126 TS

[ FORM A (REVISED) |

PUBLIC ANNOUNCEMENT
[ Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF REAL ESTATE PROJECT

"PRAKRUTHI SOLITAIRE' OF M/s. NANDHINI HOTELS PRIVATE LIMITED
RELEVANT PARTICULARS

1. |Name of Corporate Debtor | KANDHINI HOTELS PRIVATE LIMITED

| (REAL ESTATE PROJECT “PRAKRUTHI SOLITAIRE')

2. |Date of incerpacation of Comperate Dabtar | 10.05.1591

1. |Authority under which Comporate Debtar i | RoC-Bangalore

ncamoratad ! registensd

4 |Comparats ldantiby Mo f Limited Lishiity

Kentification Mo, of Corparate Debtor

. |Adciress of Whe registered offics and | Registerad Office: #114/2, Lalhagh Forl Road

pringpal offica (# any) of Corporate Detlor | Bangaiane, Kamataka-560004

:Addms of Projact Prakruthi Solitaire; Survay Mo

(1102 & 130/, Kaha Nos, 528451855195, Kammasandra

Wilage, Abele Hobli Anekal Taksk, Bangalore, Kematshs

| Originad Order : 20th October 2022

{REVISED ORDER Date : 20th November 2022

LB A 19IPT0 1856

6. |Insodvency commencement date in
resnect of Corparate Dabbar

{[Copy received on 06,12 3022)
7. |Eslimated dale af closura of msolvency | 271 May, 2023
resalubion procass |
i. |Name and Registration number ofthe | Vineet Gupta

nsolvency professional acling as Inlerim | Reg, Mo.: IBENPAD01NP-PIOB10MA01T-2018M11377
Rasalution Profassianal | AFA Valid upko : 05.01.2023
g, [Address & email of the inlesim resaluicn | Add.: 408, Lasri Deep Buldry, Dist. Cenlre,
professional, as registered with the board | Lawmi Nagar, Dethi-110052
E-mail; vineeisinghalco@hotmail.com
{Add.: 408, Laormi Deep Bulding, Dist. Cenlre,
Lavoni Magar, Dethi-110082
| E-mail: ipvguplai@amail.com
11.| Last date for submission of claims | 20th December 2022 (14 days fram recaipt of ander
12.|Classes of cradiors, ¥ any, under ctausa (b) of| Real Estate Project “PRAKRUTHI SOLITAIRE of
sb-sacion (B4} of secion 21, ascertained by | M's. Mandhini Hotals Provale Limiled
fha Inlenm Rasalulion Prafessional {
13.| Nemeas of ireolvency professionaks idendfied | 1. Ms. Santosh Gosl
o fct & authorised representative of crediion. Reg. Mo, IBBIIPA-00IP-POOBZI201T-2018M1 3%
inackass (e rames loraach class) |2 Pradesp Kumar Kaushik

Reg. Nou.: IBEYIPA-DO21P-NO 11411202 12022813857

|3.5anjeev Gupta
Reg. No.: IBEMPA-D01/IP-P-0 575201 5-201 812408

10.| Addres: and a-mal B ba ws=ad for
comespandence wih the Intenm
Resolution Prafeszional

(a) Relevani forms avalable al
it Dat&ds of aulhanzed rapretantativas
are Jvailabie at: | !
Molice i herely gven that the Naticnal Company Law Tribunal, Bangalore Bench has ondered the
commarcament of Corporaie Insoivency Resalufion Frocess of fhe NANDHINI HOTELS PRIVATE
LIMITED on 20th October 2022 (Copy of Ordar resaivad an 18.11.2022). whareas as per ravisad ordar
by Hor'ble MCLT on dated 29th Maw 2022 (Cooy of Onder recaived on 06.12.2022) it has directed the IRP
ta make the Public annauncameant only far lhe craditars of progact ‘Prakrulhi Salitaire” af the NANDOHINI
HOTELS PRIVATE LIMITED
The creditors of Project'Prakruthi Solitare’ of NANDHINIHOTELS PRIVATE LIMITED, are herefry called
upen to submit thair deims with proof on or bafore 208h December, 2022 fa the Inlerim Resalulion
Professioral a1 the address menbioned against enlry No. 10. Howewer those who has aleacy filed the
cleims nesd nod o file it again, The COC has siready been consliteted a5 parthe aiginal ordar and shall be
revised on 201h Dec 2022 o thereafler.
The firancial creditors shall submil thedr claimes with proof by ebectronic means anly. Al gther creditors may
subimet the claime with proafin person, by pastorby elacironic means,
& financial crediior balonging Lo a class. as listad against the enlry Na. 12, shall indicate ils choice of
authanzed representative from amaong the three nsolvency profiessionals Bsted against endry Mo, 13 to a0
as authonzed rapresantaliva of the dass [specdy class]in Farm CA.
Submission of false or misleading proofs of claim shall aliract penalties,

Dake : OF 12 2022
"_P|EDE! Mew Dehi

14,
[b} Mot Appicabla

Vineet Gupta
Interim Resolution Professional for project
"Prakruthi Solitaire’'of NANDHINI HOTELS PRIVATE LIMITED |

@
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h—] ce of the Executive Engineer, (Traffic anlnmﬂng Cell), REVENUE DEPARTMENT KARNATAKA POWER T

o dombhe

ﬁﬁaﬂfﬂaﬂuhm:’m—ﬁﬂnﬂﬂ'ﬂl I-13/1882 DiE=od07-12-2022

SoHED B-RAarsasiolr oo DR

JSRFLE ImFUD SR ™ 50 SDUsmEhN mourisRrEs
- mosinrchd, mdocre BBoos Aol sha ﬁmF EIETTT,
-+ Erataon o=Zoon siRodos  Dedh meﬁrw ESEF

rodricedton HorRT emmARmRhG, D90 S fvhTodd.
Jamakhandi & Rabakavi-Banahatti Taluka 1} Indent

| No-51343 (Chouri Vasti-adihudi) APT-48.90 Lakhs 2) Indent
1 No-51345 (Palabhavi Vasti) APT-26.52 Lakhs 3) Indent No-
4 51346 (Konappanavar Yasti) APT-20.6T7 Lakhs 4) Indent No-

51347 (Akale Vasti) APT-33.02 Lakhs 3) Indent MNo-51348
(Bannannavar Vasti ) 45.24 Lakhs 6) Indent No-51350

] (Gadada vasti) 18.28 Lakhs 7) Indent No-51351 (Jamabagi

vasti) 39,18 Lakhs B) Indent Mo-51352 [(Chouri vasti-
Todalabagi) 63.0B Lakhs 9) Indent Mo-51353

| (Jadav,mali,biradar vasti)24.18 Lakhs 10} Indent Mo-51354

(Telagandi vasti)30.79 Lakhs 11) Indent Mo-51356 (Maddi
vasti} 7B.80 Lakhs 12) Indent No-51357 (Mukari vastl) 35.36
Lakhs 13)Indent Mo-51359 (Sanasidda vasti) 50.51 Lakhs 14)
Indent No-51360 (Mali vasti) 54.53 Lakhs 15) Indent No-51362
{VMishnu Jadav vasti) 36.19 Lakhs 18] Inden No-51363 (igola
vasti) 29.60 Lakhs 17) Indent No-51364 (Hallati vasti) 44.53
Lakhs 18) Indent No-51365 (Kadam vasti) 34.01 Lakhs 19)
Indent No-51367 (Hallatti vasti-takkalaki) 47.08 Lakhs 20)

1 Indent No-51368 (Gombigudda) 77.43 Lakhs 21) Indent No-
= 51370 (Mohit vasti) 48.39 Lakhs 22} Indenl Mo-51338
| (Digambareshwar Vasti) 2858 Lakhs 23) Indenl Mo-51337
J({Janawad Vasti) 36.58 Lakhs

24) Indent No-51336
(Hubaraddi Vasti) 20.00 Lakhs 25) Indent No=51341 (Belligeri
Vasti) £1.93 Lakhs 26) Indent No-51335 (ARAB VASTI) 21.99
Lakhs 27) Indent No-51333 [Deshpande Vasti) 31.59 Lakhs
28) Indent No-51332 (Suggannavar Vasti) 31.25 Lakhs 29)
Indent No-51331 (SANADI VASTI) 17.39 Lakhs 30) Indent No-
51330 (Sindur Vasti) 41.72 Lakhs 31) Indent Mo-51329 (
Sindur Vasti Habitation of Mareguddi) 29,67 Lakhs 32) Indent
Mo-51328 (Kollanawar Vasti) 20.78 Lakhs 33) Indent Mo-
51327 (Bajantri Vasti) 18.19 Lakhs 34) Indent No-51328
(Katral Vasti) 42.84 Lakhs 35) Indent Mo-51325 (Hebbal Vasti)
41.43 Lakhs 38) Indent No-51324 (Handuragi Vasti) 36.96
Lakhs 37) Indent No-51323 (Karasappagol Vastl) 31.60 Lakhs
38) Indent No-51322 (Janata Plat Habitation of Kullalli) 4412
Lakhs 39) Indent No-51321 (NAGARAL VASTI) 42.98 Lakhs
40) Indent No-51320 (BELAGALI ROAD TOTAD VASTI) 37 .47
Lakhs 41} Indent Mo-51319 (HARIJAN KERI) 45.76 Lakhs 42)
Indent No-51318 { Kariger Vasti) 21.94 Lakhs 43) Indent No-
51317 { Karevvan Temple Vasti) Z27.86 Lakhs 44) Indent No-
51315 (Aigali Vasti) 44.99 Lakhs 45) Indent No-51314
(SEEMILAKKAVVAN VASTI) 37.20 Lakhs 46) Indent Mo-51312

J(GUDDAD SAL) 34.03 Lakhs 47) Indent Mo-51313 (Pavar

Vasti) 39.38 Lakhs 48) Indent No-51311 (Kalabilagi Dulaked V
Vasti) 35.99 Lakhs 4%) Indent Mo-51310 (BAJANTRI Vasti
Habitation of Asangl) 29.97 Lakhs 50) Indeani No-51309
(Terdal Vastl) 25.76 Lakhs 51) Indent Mo=-51306 (Arabhavi
Vastl) 19.73 Lakhs 52) Indent No-51303 (VajjJavvagol Vasti)
28.95 Lakhs 53) Indent No-51302 (Mirji Vasti) 40.57 Lakhs 54)
Indent Mo-51256 (Adahalli Gorekan Vasti) 50.67Lakhs 55)
Indent Mo-51304 (Kale Vasti) 30.70 Lakhs 56) Indent No-51334
(Chavan Vasti Habitation of Golabhavi) 17.76 Lakhs 57)
t‘lﬂdent Mo-51339 (Karasappagol Vasti (Vadeyar Vasti) 36.83
khs

1) Bower veir 3 ol s.ar & dad w-Anrdadihorr gmo

2) domr' o o woldsh OmRok 19-12-2022 mahome 510
riotdeh s
1) dds aFonemeh sodmrodd decduzmmhd. DwE
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TIMES Inter:

Glass House), N.R. Square, Bengaluru-02.
Mo: EETEC/PRIS60/2022-23

CORRIGENDUM-1

Sub: Extension of Time for Tender
Ref: This office Tender Motification NO. EETECTEND/ 18/
2022-23, Datad: 24 11.2022.

With reference to the above subject and reference, due to
Technical reasons the date for submission of Tender is
extended as below. All the ferms and conditions remain
same.

Calendar of Events: 1) Availability of Tender Documents
in e-procurament portal from 12.12.2022 onwards. (2) Last
Date for receipt of Queres is 15.12.2022 upto 3:00 pm.
(3) Pre-Bid Meeting on 16.12.2022 at 4:00 pm. {4) Last Date
for Eubmtsmn of Tarbdars Is 21 12.2022 upln M:H:- f.ﬂ'ﬂ

Date: 07.12.2022

RO. DTﬂS 12 2022, W:8.00,H:16.00

FOR/ fFHE ATTENTION OF THE CREDITOL S OF
GOKUI/ /SUPER SPECIALITY HOSPITAL PRIVATE . 'l'ill]-'EIJ

EATL B
Fegisar of Conmpnes - Bargaion

- T ey

AN, TEWPLE FOAD, AMBALPALTT N -17, ULP
HARMATARE STEI0E

Hon'Tie NCLT Droer - 16/11/2002.
Cory of Orcler mosfved on 07N 2202

k] o {apoeate chsbior
- | Extmalen! dinto of Closune: o insokanoy
ol ) PG

o . | P Rl mgessation mumber of ta Ferres — Feakoseli Bofrn
irrsoheongy profisssional acting & mfenm | Reg. Mo, BEWFR001 1PP01 TERZ0M 3-202041 2575
[ T I
5. | Ackdress and esmal of e misim Accress « 110 &, 18t Finor, Vinay Brasya Compio, |
P A Elpeidorell, Sei FlERtneTa 18, T 5 T Road, Kakra, Santacnur East City -
with T Board MurnbeE, Mahamaiin 00008

Ermail - praknshoctheiigmal com
Abiioen e R MenBoned o poal B
Ermad il - gole pd@igrmall. com

10| Acidress and o-mall io ba Lsed for
Gamesonaiencay wilh the intrim
resohinn prolessonal

11| Laest ot o submession of clsmes
12| Classas of concliors, I @iy, under
i (b of sub-snction §4) of
Sion: 21, anceriponed Dy el inksrim
| resoiuiion prolessional

[0 Farrmes of Insoivercy' Prokesiornis
ket o et a5 Addhorson

|| | Pleprassristiee ol cecinms in b caes

g I A
P e chaa s Pl Spplcabils

Form B - For Claim by Dpamtional Crodion E
Workrran Errpicyss

Foem C- Fowr Claimn by Firancial Credines:
Foem [ - For Clarms By A Wiodoren o 2n Emglls
Foemn E - For Cladms by Autnonsadd R ot

Workman and Employons
| Foem F - Fd Clpirve By i CracBior
o Wty o ssattworined nygresanfiives | Wt linic ipe: (bl govinhomesdowniond

o aipiatio Prasical Ariiress: Sarma &6 ranicned cnghont 0

Molics B enety grn Tat e National Company Law Tibural, Bengabory Ba i
150/BEH A P Grcherid e Sormmancaman Gf & carponals inishsarssy skl
GOKUL SOPER SPECIALITY HOSPITAL PRIVATE LIMITED mhe -f'ld

610,
# .1 “ Payrsbry

The cradices 3 GOKLL SUPER SPECIALITY HOSPITAL PRIVATE
caled upon ¥ alkrmil their dains with prool on o bafors 23122023 0

protessinnal st theddness mertionsd against entry Mo, 10 f

Tha Francal ll‘l'l?l'ﬂ o ahall sadmil thair chaims wilh proal by slecs Saang ory, Al alfas

Cracilars may submil ciaime wilh pe ool in paraen, by poal or by elg
Submisaicn of faise of [:Sjaading proots of cisim shall ats

Chirtin; Daiserriber A, 2002
-““‘-‘!—__*r

Aakeah Baihen
Angdiuiion Prolessecrdal

Flage Mumis 1
A NP0 TSR0 B- 20201 2575

CATE XD iy

b To book your ad

First Floor, S5LR Building, K.R.Circle, Bangalur-560001
Phone: 080-2211.3255

No: BMC/OS/VHCI02/2022-23 Date: 07.12.2022

Tenders are invited for Hiring of 11 Vehicle (Cars) to Bhoomi

Monitoring Cell, Revenue Depariment.
The: last date for uploading filled tender forms in e-procuremeant

portal is 14.12.2022 by 5.30 PM. Details regarding terms and
conditions are available at hitp:/feproc.karnataka.gov.in.
Sdi-

Assistant Commissioner,
spncrnnisn Boomi Monitoring Cell, Revenue Department.

SHORT TERM E-TENDER NOTIFICATION

g ]

(EHADRA GEMERATING STATION)
CIM: UB511080819703GC001919

Dabed: 05.12.2022
" TENDER NOTIFICATION

Bids in bwo covers ame invited Shrough “e® Procuramenl Pocal (Wabsite URL:
htips:\aproc. kamataka.gaw.in] for Be work of Design, Enginsaring, manufactura,
quality swrealllanca, testing at supplier's works, supply, transportation, delivery
an FOR destination basis, Armanging transit insurance, Dismantling of existing
Governar and Sequencer system, Erection, Testing & Commissioning of Qe Na,
of Digital Governor cum Aulo sequencer system and associated squipmenis
complabe incleding supply, laying, lesting, termination of cables, nefwarking,
cammunication ote,, for ZMW Bhadra Left Bank Generating Unit.
EMD: Rs. Z,16,000/ Last Dale & Time for onling submission of ondess: 19.12.5022
uplo 1630 Hrs. Dpening of B Tochnical Bid: 211220382 at 10,30 Hrs. Furthor
dhirlails can b oblained Iram the office of e Executive Enginear, (O&M), Bhadra,

Mo. KPCL/2022-Z3ELIWORK_INDENT 12376/CALL-4
ABSTRALT “e

anagara Palike
ear, Rajarajeshwari
deshwari Bus Stop,
galuru-560 054

MNo.E.E/REND/Tend10/2022-23 Date; 08-12-2022
POSTPONEMENT OF TENDER NOTIFICATION-3
Ref: 1. Tender Moftification Mo.EE/RRND/Tend10/2022-
23, fromthis office dated 07-11-2022.
2. Tender Postponement Notice-1, Date; 22-11-2022.
3. Tender Postponement Notice-2, Date: 30-11-2022.
With reference to the above said tender notification invited
from this office, dates for last date of submission of tenders
are extended to give more time to bidders. The following
are the revised dates. The other terms and conditions remain
the same.
Revised Time Schedule: (1) Last Date & Time for receipt
of Tenders: 26-12-2022 at 4:00 p.m. (2) Opening of Bids :

27-12-2022 at4:30 p.m. Sdi-, Executive Engineer,
Rajarajeshwari Nagara Division, BEMP.

BGS, KPCL, B.R. Projest - 577115, Bhadravathi-Tq,, Shivamogga-Dist, Kamataka,
ASSAM
GAS COMPANY LTD

|8 BT, OF ASEAN Y DENTASING] gEﬂ'ﬂ

F.O. DULIAJAN - 786 602, DIST. DIBRUGARH, AS5AM
CIN : 1101 A519625GC001 184

NHOTICE INVITING TEMDER
Mizs ASSAM GAS COMPANY LIMITED invites e-lenders
through Mis Pipeline Engineering Consultants Pyt Ltd. on
e-procuramant syslam af Govl. of Assam from eligible bidders
for the following:
il “Procurement of Prepaid Gas Meters"
iTender Mo, AGCL/GMB/FREFP MTR/Z020/111/22 dated
OF.12.2022)
i) “Procurement of Line pipe for AGCL-GOLAGHAT- BCPL-
MRL GAS GRID"
(Tender No. AGCLIGMB/BCPL/IPIPE!2022/11/01 dated
07.12.2022)
Fleasze visll www.assamtenders.gov.in for details
Also visil www.assamgas.org for corrigendum elc.
Head C&P
Fipeline Engineering

MANAGING DIRECTOR

Assam Gas Company Limited  Consultants Pvi. Ltd., Naida-UP

Government of Karnataka
Office of the The Executive Engineer, Rural
Drinking Water & Sanitation Department, Mandya
Division, Mandya, Phone: 08232-222363,
email:eerwsmdy@gmail.com
No:EE/RDW&SD/MDY/JJM TENDER22-23/2022-23/
2101 Dated:06-12-2022

Short Term Tender Motification NO-11/2022-23
(Single & Two Cover System)

(e-procurement portal)

On behalf of Governor of Karmataka, The E.E,R.D.W &S
Division, Mandya invited tender for Providing FHTCs
Works in Madduru, Mandya, Nagamangala, Pandavapura
& Srirangapatna Tqg Mandya District from eligible
bidders. Pre-Bid Meeting Dt:13-12-2022 Time:11:00 AM
(Place:0/O EE, RDWSD, Mandya), Last Date & Time for
Receipt of Bids:-17-12-2022 Time :05:30 PM, Date &
Time of Technical Bid Opening:-19-12-2022
Time:05:35 PM . Date & Time of Financial Bid
Opening:-23-12-2022 Time:11:00 AM. Amount Put to
tender Maximum: Rs.77.52 Lakhs. More details can be
obtained through e-procurement portal of Govt of
karnataka www.eproc.karnataka.gov.in or from this
office during working hours.Phone No; 08232-222363.
Sd/-Executive Engineer

Rural Drinking Water and Sanitation Division,

Mandya
DaPRGAD-MOY M CAAS] 2022.23

Fet 8 Dedesdd Hrish Hobana
(Eemrkld dmr e m:%;!:j

RehFLmrEs apohozdss i

Ehthe, SUCRE S Ho. 3 ;. Be =gy, o mdma 550023,
Phone;LE-22251074-78 Fax:030-22386015, Lot ; DRME-1II5225 Hﬁu: IRIELE,
a-mail :- krk@knnlindia.com e-mall |-ssmbecbyliFgmall com

CIN:- UB5110KA199B8SGC024503. Website:- www.knnlindia.com
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Hond mplis
tﬂ—ﬂg&%ﬂ’&m Hrtiret thosmeodd)

e nderzecy, dnenn, Horded dad dds=h mokrsmrad
godnechot doenn, Sudmn Om=n om0l mélm_a ;'r-_ha_.u::dn 4T
:.‘%I!-:&._F'ﬂ =i s Bel ponbichsd godobkl dowbd 9 mamehnen
Erfrmamth WoBod, Ofofned dodobhd = ES.E;E.':&_-E;L\:IH shread
Ehr Ll T
Work Indent Mo :-34856.34857,34958, 34559,34960,34961,
34562, 34963 & 34964
mohmich Sk ﬂ.‘t:_l‘: e 5.00 t?g_'ﬂﬂcﬁ SR A5 E.?Eiﬂ'?:- =t |
2% dal2000,-nyed de 28,000,/
raud - 34958 & 34960 (mobe man Al mgﬂmﬂﬂﬂ‘ ETZ) J4957
(=T ﬁcﬂﬁi* Ea T miﬂmﬁﬂﬂ PEE) mobm A TR mabw
donimd $o redimTe dummRd Tdokin EmpshEh mE TEmn
TEEE, ez Asund,

w=drrire’ sheod Yogonvay, Omeo® 31712/2022 © 4.00 pm

Ine ﬁgﬁum‘:ml‘iﬂ. ahed B ddciod Dosod: 02,00,/2023  dooh

Soomsd: 1L am So, Tonm weeormebazed: g2c n'..'mdﬂﬁ.-:"..*

ﬁmﬂn‘iﬂu Eal iR sﬂuﬂdlhf ahasdedd

Eheed fdobaahaehd. izh Smbbrmah & tilth dedsed Zosd:

0836-2315225 i, dedeood a'.ir-ﬁ chd mosdrAuanmahe. :
Al f-modr R o goshecdhdot

o

hitp:feproc kamataks. gov.in

1 oo A9 M- 13 dedmedmgan | BREER, SSLERG Sen s 3 S

I, SANDHYA W/o Mababaln I, AHISHA HAMEED, WoD. 1

Logon to: ads.timesgroup.com
or Call: 18001205474 (Toll Free)

AlBAMEA

W/ o lzmail

I, Bahidda Do, Kaup Alllyabba,
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PROPERTY
ANCILLARIES

M
0
Connecting People, Connecting Needs.
L3 =
= k- buss SITUATIONS d . INTERNATI []HAL
= husiness WANTED egucation G manunn
E_: WANTED Women OfTicers
= Far MMNC Tayonoagnr Aranch. t
= DISTRIBUTOAS Graduats & :ue aﬁ::-'.ra 0y can COACHING SALE: Residential
L) “WANTED Mineral wator ZVAL: Salary: 18000 to 23000 + CLASSES Converted Land Close to
= Disteibistore & Sales Officsca ln, ) Pk contact B4R S, International Alrport
Rgalors 1o, the: gy Sk, VACATION BATCH 2023 2- 3 Acres, Ideal for
Eyrtnacy tender® g W
Swilary s por industry standand Investment. Excellent
¢ S TENDERS Location, Clear Titles.
o FINANCE . ;
f— (/7] Union Bank . 9945631500
@ ] 9594994692 o =
= Eﬁ{:ﬁﬁ 23, UFHJE Bank Iil‘m-.lan.
= Wchan Shavan Mang,
3 '"1 Mariman Point, I'.llurrm-;%:}ﬂé‘r. KENGERI

-| AWAILABLE for
g E}:ﬁsfma_ MNew Projects

PA
:Iu 55004602

MISCELLANEDUS

“FOR all types of industrial bhall

£ roller bearings in brands like

=2EF, FAG, NBC, eic., contacl:

—Hasturi Trading ol #5455 55045
S(Mumbai & Bangalore)

6E
I IIII||

| 8
I|

OTHER VACANCIES

MULTIPLE
VACANCIES

-WANTED Female Telecalbers
=, Eilling Executivno for rotadl 2
_:'l'lrhEE'l'El' Showroom (B

r E
II|| i llIIII|I|

-Roramangala. Contact :
T TR TE
. L PART TIME JOBS
.

“GLOBAL International Ind.
—la's M.l Registered Co, Fart-
“Time Job, M & F daily [ncame
£ 10 0015, 0 PE & E51 Benefits,
0 Cwmisapp 56135048 THZETI06M

SITUATIONS
ABROAD

Request for Proposal {RFF)

REF NO: UBVSTRATEGYICP!
RFPERLMOZ N2032-23
Union Bank of India invitas
sealed proposa (Technical
bid and Commercial bid)
through RFP from  eligible
bidders for "Reguest for
Propesal for Selection of
Merchant Bankers | Book
Running Lead Managers for
the Proposed Qualified
Institutions Placement|QIFY™
The delais will ba availabls
on Bank's websita httpsdl
www.unlanbankofindia,co.in
in the “Tenders Sectipn”
and on Govarnmant paral
www.aprocure.govin wel
02122022,

Addendum, if amy, shal be
=sued on above mentioned
wabsies, Bank resardas ha
right fo canced or reschedule
fhe RFP process withoul
assigning army reason

Date: 0BM212022
Gonoral Manager-Strategy

E- AUCTION NOTICE

{SMOKE DAMAGED DRESS
MHATERIALS f GARMENTS
{GENTS, LADIES, CHILDREN)

E- Auction fonres are Evibed from
imeresbed buyers Tor disposal,
grictly o “Ag 15 Where 157 budis
i "L swarm Basis’, for sakeage
Smake dam Cwess matenals f
Garments [Gents, Ladies,
Chitdreny belonging o M/fs Zai
R Depdins (Survey harcibed by
Peedesgional  ISSLA Pyt Led),
Sakamge of the abowe maionals
cam Inspecied at D.Mo.&-
40¢7,2.31 Sri Bam Comples,
Agumbie Rosd, Hebn, Eprkala-
STL104, Datween 0912722 1o
1612022, aftor faking priar
appaintment from M. Bunith
Pocijary 9611 998316 E-Auction to
b il s 177920722,

Far E-Auctian 1orms, Conbect s,
Khaushd at Mob:- 9930857386 of

Salvar Settlers Private Limited
[Auetlanesers)
Address: 101, 1° oo, Gupts Tosser

Aradpur Commancial Coms
Mear Ak Cmema. Delhi-110053
ar soanioad from website:
wvew.sahvorsettlens.com. Last
alghie far submission of E-auctian
Horen i 'I'.",- ME heloee 12,30 PM,

BI'II |||I|||I|||| |||| ||| |||
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PLOTS FOR SALE

SITE In Madikerl town,
Kodagu. To0lsgfi 1Gcent).
Has borewell, const license
Teoen MUDA Tdeal foe apimi
type building Ph:4aioeqiasy

BANGALORE
PROPERTIES

ANJANAFURA

4 SITE FOR SALE

: ANJANPURA 9TH

« Block BDA Site No. 483,
> West d0xED Near KRB

= Pietrod Bunk B=. 1,45 Cr,
- Mem. Call @ SSES2hR5E

ELECTRONIC CITY

FOR =ale 1575 sq. 1 aite at
Begur. Morth Facing. 1 km
from Hesa Road Metro Statlan,
SHI lisins - THEEHHITY

ABHE Semi furnished corper
flat sale in BDA Indraprasta
pp BV Collnge metro station
Mysore HRoad Tolakh JM
Mgz e 708 05 49 X1

LEASE & RENT

Wood/ Interior

Factory For Rent / Lease
S R0THL BE

PRIME located Logistic Park
next to trumpet Flyover,
Bangalore Intl Alrpart. Bulle to
suit witre housing availahles of
min size 20,000 59 feet upto
400,000 s est. Avallable [or
long and shord tefm periods.
Call A84400RG6RE for mors
derails.

personal

RICHARDS TOWN

CHANGE OF NAME

AHHE Flat Sale 185 Sq 1t 3 Abt
bathrooms, balecnies @ Davis
Rd, Nr Rlchards Park with all
facilities nearhy.
ABREGBEETT /L2

SADASHIVA NAGAR

A 4 bhk luxury Mal with Car
park is for sale at
Sadashivansgar., Coninct ;
BlEEAnR0GTES £ MRS

SARJAPUR ROAD

4 PLOT FOR SALEE
-10,115 SFT. (10 Guntas), -
+ East Facing, ot Sarjopura -
» Rond, Kelathi Gate Close

- to Wipro. Good Location.
_u'C.H.LL ; BSTIERR551

SHANTI NAGAR

3 thk fully Ffurnished flat for
sale 2 nd floor with closed car
parking 1230 9g Mt A Khata 5
vears old Hasappa Road price
s 10,000 per sit slighsly
negotiable contael japadizh
oW e SRR EETTT.

BANGALORE

JP NAGAR

INDPT duplex house for sale
in JP nagnr 2nd phase. East
Facing. site 30 x 62, Behind lle
build Price 2dcr beps Brobers

| ]} 'lllllllllllule'lﬁﬁrﬁlinfﬂﬁhrll rijeen FI‘W:H'IIII i |III |1

ARINAA COUNTRY FARM @&
Eapakapuea, Limmlted 50
Farm Flods with 2 Acres Club
House , Develnped Coftages Sni
Baba Temple . Frult Yielding
Trees | Good waler Source -

10 11 12

Call:

I|II i II|I ELLE
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I, SUMMAYYA W o BadaHere
Abldul Salam Boat House Mo
I-108, Kathija Manzil,
Hadnkers, Kunidnpura Tolok,
Udupl  dist, Karnatakn
6224 have chagged my nome
A3 FUMAYYA ABRDUL SALAM
for all purposes hefore nodary
Annnidn Bhomdory G on o712
erzd

I, INDIEA (O1d Mome), Wi
Bhaskar Jaoagi, RE/At
Bakasuwryam House, Narayana
Ehetty Compawmmd, Near Ponjo
Wool Works, Snehn Magara,
2ad Crosas, Hosabeliu, Eulal,
Surathknl, Mongalurm - 576008,
K, Digt. hawve changed my
tame ad INDIEA BHASEAR
JOG] (MNew Nome)d for all
purposes vide affidavic dated
6. 123002 sworm before Molary
Anil Kumar K., Mangaluru.

I, HOLAMD
KUMAR S/'o Gearge Bern
harde rfac 3-79, Misaion Com
poLimnd, Haleanpadi, an
galore  Talkak, Dakshins
Kanmada District, Knenntaka

PHADEEE

Lndks, have changed my nanme
T RECRLA MY PRADEEF
RAERNHARDT for all pur
pases Vide af Mdavit dated 27
3-203E =worn helore Notary
Smt. Shalini A K Huoley
angadi.

I YARCHDH nged 24 Years,
S0 Mahammed AlL. residing
&t Shanthi Palke. Jarkain
Fuk Kiendoar Post, Yerapads
Harkala, Udupd [st, -..-.Il'r'
Have Chanped By Nan
YARDOE MOHARME [!I ﬂ.i I
Hemealorth For All Futuree
Purposes As Per Ay AMTidavit
Chaptesd ooy 7 -12-202%  Adlesied
B K, SHASHIKANTH
AHAT, Advocate and Nolary,
Harkala

L, SAYYED AFRL), 5/a.
Kichantmesd, residing st [ Ma,
i-166/F, SapnaManzil, 62
Thokurn MEEX Colony,
Jokntte Post, Mangalare, 11K,
a7a001 Karnataka Stale, he
reby slale that my name has
hoon changed ns "SAYYED
AFRL] MOHAMMED for all
purphses,  Vide  AMMIdawvel
dated T4-140-2022 sworn bhofore
Notary Mohammeld 1smail G,

Surnthlkal r|1'|.||.|r nliere,
| T TR TN

14 16

|I|I |r'=. kR

Serigara, Hend 2-143, Hand
A5 u|. e, B Ll]'il.LI'I_H Mlam-
E-JI'IHI - AT4145. Karnatako
wir chinnged my nnme s

SANDHYA MAHABALA
SAPALIGA Cor &l purposs
vilg aftidavit dated 07,12.200%
Sworn belore golary

Araviml Halla

I, DEEESHITH,5 o Laxman
Anchan, B/ at HMNe3- 18 0dya:
wiara  Villages  postUdigl
5741 18 hawve chpnaed iy name
a5  DEEKSHITH LAXMAN
ANCHAN  vide  alidavii
dpied 071273022 aworn b
fore the notary Aravinda
Holla Nlwpl

I, XITHIN, 5/0.Late Koju
Chetiivar, Roal Mo LS80

A 42, K 5 Rpo Kagars, Kprnadd
Mulki Taluk, DK District,
Karnstaka Siane have
changed my nome as MITHIN
HAJ U BITLKL for al] pirpsos-
2, Vidle affidavit doted 30,11,
022 sodiarn before nolacy
Bipln IFrasad., Mangalore

I, MWY¥A  [va Lote Koragn
Sapalva roal ool Moo 1-E579,
Sr1 Raghavendrn Milovn A,

Block Mear Sourya Narayana
Temple BHaki AMarall Mo
malore Taluk [LE. [District
Rarpnataka hawve chanpes] my
name as DIVYA KORAGA SA
PALYA  for all purposes, vide
Ay et dlatadd 7. 12,2022
sworn before notary Soumya

I, MAYUR (014 Mame), 5/
Ganesh Shettipar, B/al No. 2-
00,2417, 188 Cross. Hehind
HEHEMA, Valdvanath Nagar,
Manpgaluru-874180, D E. have
changed my name as MAYUR
KEUMAR (Mew Name) for ail
purposes vide afidavit dated
26.11.2002, sworn bafore Notary
Heoshava Nandodi P.,
Manpgalura

I, RAMESHA KALLADEA {0ld
Mame), 5/0 Bhashara Achary,
Rrat 112441}, Eelaginn Pete,
Galthamajals, Bantwal Taluk,
DLK. Disl - 54222 have chanped
my nome as RAMESH
HALLADRA (Now Mame) for
all purpeses vide allidavii
dided O2.12.2022, sworn before
MNotary Anil Kumar K.,
Mangaluria

I, ROSHAM KUMAR, 5o
Aol sicrd Ko labsiin
Bnby, R/a DN b I2-1H1E0E,
GG, Road, Bhapavaihi Nagar,
Lst Main, Kodialbnil,
Mangalore STHNE, Dakslhing
Rannedla, Roarnplaks, have
changed my name as
HOSHAN KUMAR BABLD vide
affldavit dod 05,12,2022 swarn
before notury Clorenoe Pais,
Mangalore.

I, SHAHISHTA (00d naomel,
D/o Gular Mohamnied oned
Weo Umarabba, Residing ai

21112, Majoor Villoge nme
Past, Knup Toluk, Udupi Dis.
trict H74106 haye l\.|l..'.'|| e my
nale EE! SHAHISHTA
il AR MOHAMBMED (Now
Name) [ all purpases. vide
alflavil  dated]  07-12-2023

sworn hefore natary Shokarn
Bovi, Fdupl

I, Devikiran %0, Yashavanth
Kumar, # 10-148/%, Mear
Eamashokthl Misslon,
ShoKthinagara, Mangalore,
changed my name as
NEVIKIHAN SUVARNA vide
B.I!I'II:IB.'I-':II dtd 08-12-2022 befors

17 18 19

S Ueeslen, Mg

Ahdul Hameed Ubarpilikal
Abbubakkar, Rf/al  S-685L
Saln Magara Mata Howse,
Uppinangndy Village, Puttur
i, DUE, have chuanged my
nanse a8 "AYISHA HAMEELDR®
Vide AfTidavit befare Nodnry
Bl . Abdnl Bahman. Baniwnl
doted 06127202,

L. SAADIYA SAIFUDDIN MO
HAMED SAHEE, D/Vs Snilwd
ding Mobhanied SAHER. 1&/al
H. Mo 4-350 12, Flat  PNa, 205,
So0im Residency, 2 nd Cross, 3
i bain, Havagrsova Nagarn,
Indrall- 576103 have changed
miy nome as SAADIYA
SAIFUDDEN, vide nffidowit
dated 08 1232022 sworn before
notary Muribarl Udupl

I, Hartsh. S0 Gurra) R/al
H. o 344, Hoaabio . Kir Lm-
'm||-s.||l.'.||| A Village, Byndaoar
Taluk, Udup: st e
L|'|I.III|-!l.l1 my nans 53 HARISH
SHEIYAN  vide nffidavi
datod 0R12/20F2 sworn be
fore the notory Devidos B
Mestha Kamkapiira

L, Rafiza Sakecl Mavaz Win.
Sakeef Mnvnz G, ® 16-3-504./24,
Vishwas Royal, Flat Mo, 105,
Missbon Compownd, Ralmaitia,
Falnir, Mongaloee, hereby stnie
that name of my son ARSH
ANMED is changed to ARSH
AHMED MAYAZ vide affidavit
dud. 08-12-20EF elore Motary
Sirajuddin, Mangalore.

I, MLAGDIM, 50 Sayved
Honeed Koot House
3 Hart i Hassan Manzil.
Klrimanjeshwor Kundapira
Taluk, Uduph dist, Knrnntonks

76219 have chanped my
name as SYED MAGDUM for
all purposes belore molary
Amandn Bhandary G onoR-12
2y

i {u]

I, SNEHA SHASHIKUMAR,
Wra  Nikithchamdra, R/at
H B, 1-150, Barambetiu
Houes, Puatiur, Holenaenmnki
Posi. Dakshina  Kosnods
AT4241 have chonged my nomae
a8 SNEHA NIKITH, vide affi

davhl dated 06-12-3022 swWaT
hefore  nodory  Murahor
Ll i

I, JAYANTHA SqoLateXa
ravana Pulhran, efal. & T
BB, Dhruva Dheowthd, Matta
Village, Kntapodi Post, Kaup
Taluk, I'-:I|||r|JI.'l:|=l rict, Karna-
Laka State=nT4105 hiave
changed my name as Jay
AMNTH PUTHHAMN for all Pur
poses, vide affidovit dated
o, 122023 ewiern Belore polary
M. Upendra Mayak, Udupi

I. DEEPAK, 8/0. Shankara
waravana Poojnry, Hont TeMo
18- 30, Mannotha Nilava
B 8 Bao Mognra, Karnmngd
Mulkl Taluk, D.E.District,
Karnotaka Stale have chiikg
il my name ns DEEPAK
SHANKARMA NAFRAYANA
POOJARY [or all purposes,
Vidle afficavit dofed 30,11,
T2 sworn belore nolary
Bipin Pra=ad. Mangalore

I, SANGEETHA (Qld Mame),
Woe Vijays Humar, Hoal Mo,
24-5-08, Newlamma Compound,
Babuguddn, Attavara,
Mangaluru- 575001, D.H. Dist,
Earmataka state, have changsd
my name s SANGEETHA
VIIAYA BEUMAR (New MName)
for all purposes vide affidavit
[ated 07.12.2002 sworn before
Hatary Keshava Mandodl P..

uri
II'IIIIII |"'
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Hassanmabhbn r/ag Door Bo, 20
B2, FPete Howse, Near Kas
nioaina,  Surathkal  Man-
ealom Karnatakn State have
chanped my name as AIS
AMMA HASSANAHBA  [or
all purposes, vide affidovie
dofed 1.12.3HE sworn heloye
nixtary Momiaz

[. SHREERAKSHA, W/
Pranecth Harisl Shetty, Bat
DXa.2- 130615, Shreadaya,
Fisheries Hoad, Kulnl Hosa-
bettw, Manpalere o014, DK,
have champged my name asd
"EHREERAKSHA SHETTY"
Whle Avdavil before Nolory
Gracy DS, Mangnlara,
dated OB/ 1203028,

[. SURAJS/6 Rama

Devadiga, Brat H.Med- 8253,
Kalva, Ulivargonll.
KaupUdupl [bist Hewe

changed my name A SURAD
DEVADIGA  vide affidovie
doted 07/1272028 aworn lse-
fore fhe nobtary Aravinda
Halln Udupl

L. SHAMEEMA W./oZailnul
Abid  rfat Doar Moo 213441
Mear Dacga J M Road, Kuida:
pura Udupi Karnatanka Stage
have changed my name A=
SHAMEEMA ZAINUL ARID
[ all purposes, vide alida-
vil doted 1122022 swarn ba-
fore notnry Mamiaz:

« HEEFATH, D/o Mabiammesd
Eofique,  Rig H MoG-¥2,
.M. Compound, Shanthi
Magar, Near B.E.NM. Schiool,
Ul yavars SraLn iy
chenged my namse g
HREEFATH MOHARMMERD
BAFIQUE, wvide - affidavit
doied 68122022 swarn belore
netiry Murabari Udupd

I, Latha Keshev Navak w/o
Surendra Srintvas Wagle, He
siling at "Kushi' I Mo, 1-5-28-
2448, Hoigeball, Ashokna-
gar Post, hlangalove-375006,

11 K. THstrict, hava Chammed
my name as LATHA WAGLE
[ &bl prposes. Vide AMda

vit Dated Tih Docembsar 2023
nitary & Rajagopoaln Hepds,
Mangalare

I. SHREEJA, W/0. Vidvad
huara Shetty, Boot DUB o 2150
1), BSBhreplayvsa, FiEheried
Hogdl, Kulal Hl'lﬂl""'ll'll.

Mangalore-R76015, DK, I|.||'.-:
I.I:|.I.|:||.1.|.. my  namne

"SHEEEJASHETTY" Vide .-'-.t'
fidnvit hefare Notnry Grocy

DSowes. Mangalore,  datesd
7L R |

I, SUVITH, S/0. Viwek-
ananda, Rl DNoA-12-A,

Shres SHanda Krupa, Favanie
Willage, Hnlenngady Past,
Manpalare-57 1146, DLK, have
changed my name as "S-
YITH VWIVERAN ".'H.II'I. L
JARY® Vide AlMubowkl helors
Notary Abdul Bazak G.

Alangalare, dated OF /12,2022,

I, SAMREEN,D/a K M Luwih-
Tl Foran JafTar Tower, 1- 43-
A-F-2 Kaup Taluk & Uduppl
hove chonped my nome os
SAMHEEN LUTHFULLA [or

all |||||-ul-o vide affldovic
dnted 12,2022 Sworn bo
fore nobary K Naravana

Shetty Udwpl

1. SUMANTH.S o Seellirama
Shetty Boat BN 1-180A,
Ramila Nivas, Kungagudde,
Amhalnpady  post,  Udupl
aTélt have changed my pame
w3 AUMANTH 5 SHETTY vide
affidavit dated 081252022
sworn belore  the botarcy
K :"H'ill'ili'ilrl.'l Shaotty, Udupi

24 26

CHANGE OF NAME

I, MARIYAMATH ZAHEENA
KB, Wl Mohammoed Asif
Rsat 2-52104). Sheeha Apart
ment, Tharikaombla, Bajpe.
Mapgalore-574142, DK, have
changed my name as “Ma
RIYAMATH ZAREENA" Vide
AMidavit belfore Notary S
Imiman Suriball. Mangalore
dated 07712752002

I, Mumthaz W/a, A=l Eadabs
Ummarabba, & 1-110, Kalanji

Baottu, Amhlamogaru, TLE,,

changed MYy NAmME &S5
MAMTHAZ vide affidavit did
=12 bofore Motary Abdul
Hazak (;, Mangakire,

# 671, Ashiana, Kolhalkails,
[Minrgeli, Post KEoup, Udupd,
changed my name as SHAHIDA
BEGUM vide affidavit ¢dd o8-
12.2022 before Motary
Sirmjmddin, Mangnkore

LOST & FOUND

I, SHIVALILA TILAGAR Do, =
Karivappa Tilagar, # 023, =
Badiger Sireet, Gudur, Word =
MNo. 5, Hanagand, Bagalkot = =
hereby inform thatl T have =
misplaced my passport No. =
TTRATREL dicl, D5-09-2019 issnod = m
at Bengalusy, whils teavelling = »—
near Stabe Bonk on 19112022, 1§ =
any ome finds [t pleaze inform

22
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e al above adibross. %r_r-..
PRIME PROPERTY =@
BIAAPA APPROVED COMMERCIAL & HESIDEHTIAL -—E
dites-Sal
:
AIRPORT ROAD TOLL . :_ )
CHIKKAJALA®
BHUMIKA NORTH CITY =
BANK LOANS AVAILABLE mﬂzuu}uuqmll i_:
©99026 96219 \ 9591419424 |-
=2
BUSINESS CONNECT &
LAXMI CAPITAL FINCORP -“"‘
Starting @ 1Crore & Above B
+Business Loan —— B
“5ecured Loan STARTING | ERP
“Unsecured Loan [ 55%PA ||
«+Cheque Based Loan| o= |5
Loan Amount) | i
7448738834/35 -~
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Muthoot Finance Ltd
57/, Ground Floor,
M Road, Jalahalli west,
Bangalore - 560015,
Bangalore Urban District,
Kamataka State.
Phone No - 080 2372 2199,

Emailid - mdasa00@muthootgroup.com
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